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The following Bill was introduced in the Andhra Pradesh Legislative
Assembly on 10" September, 2018.

L. A. BILL No. 14 of 2018

A BILL FURTHER TO AMEND THE MOULVI ABDUL HAQ URDU
UNIVERSITY ACT, 2016.

Be it enacted by the Legislature of the State of Andhra Pradesh in
the Sixty-ninth year of the Republic of India as follows:-

1. (1). This Act may be called the Moulvi Abdul Haq Urdu University (Amendment) _  Short title and
Act, 2018 commencement

(2) Itshall come into force on such date, as the Government may,  Amendmentof

by notification, appoint. section 1,
Act No. 13 of
2016.
5 In the Moulvi Abdul Haq Urdu University Act, 2016 (hereinafter

referred to as the Principal Act), in section 1, in sub-section (1), for
the expression “the Moulvi Abdul Haq Urdu University Act, 2016”7,
the expression “Dr. Abdul Haq Urdu University Act, 2016” shall be
substituted.
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Amendment of 3. Inthe Principal Act, in section 3, in sub-sections (1) and (3) for the
section 3.

words “Moulvi Abdul Haq Urdu University”, the words “Dr. Abdul Hag Urdu
University “ shall be substituted.
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STATEMENT OF OBJECTS AND REASONS

The Government of Andhra Pradesh has enacted the Moulvi Abdul Haq Urdu

University Act,2016 (Act 13 of 201 6) to establishment of Urdu University at Kurnool in the
name of the Moulvi Abdul Haq Urdu University.

The Vice Chancellor, the Moulvi Abdul Haqg Urdu University, Kurnool has informed
that the name of the Urdu University in necessary to be further clarified as Dr. M. Abdul
Haq Urdu University instead of Dr. Moulvi Abdul Haq Urdu University, both names are not
correct. The correct name is “DR. ABDUL HAQ URDU UNIVERSITY”

The two personalities of the same name as follows:

(i)  Moulvi Abdul Haq, who migrated to Pakistan, is known as Babai Urdu.
He was the one who has prepared the famous English Urdu Dictionary
and had contributed to the development of Urdu language and
literature.

(i) Dr. Abdul Haq of Kurnool was a Philanthropist and was the founder of
Osmania College of Kurnool. Apart from this he also served as the E.C.
member of the Madras University. He is known for his contribution in
the field of education for minorities.

Accordingly, Government have decided to rename the Moulvi Abdul Haq Urdu
University as Dr. Abdul Haq Urdu University by amending the Moulvi Abdul Haq Urdu
University Act, 2016 suitably.

This Bill seeks to give effect to the above decision.

GANTA SRINIVASA RAO,
MINISTER FOR HUMAN RECOURSES DEVELOPMENT.
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MEMORANDUM REGARDING DELEGATED LEGISLATION

Clause 1(2) of the Bill authorizes the Government to issue notification in respect of
matters specified therein. The notification issued which is intended to cover matters mostly
of procedural nature has to be laid on the Table of the Legislature of the State and will be
subject to any modifications made by the Legislature of the State.

The above provision of the Bill regarding delegated legislation are thus of a normal
type and are mainly intended to cover matters of procedure.

GANTA SRINIVASA RAO,
MINISTER FOR HUMAN RECOURSES DEVELOPMENT.
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MEMORANDUM UNDER RULE 95 OF THE RULES OF PROCEDURE AND
CONDUCT OF BUSINESS IN THE ANDHRA PRADESH LEGISLATIVE ASSEMBLY
\—-_____

The Moulvi Abdul Haq Urdu University (Amendment) Bill, 2018 after it is passed
by both houses of the Legislature of the State may be submitted to the Governor for his
assent under Article 200 of the Constitution.

GANTA SRINIVASA RAO,
MINISTER FOR HUMAN RECOURSES DEVELOPMENT.

M. VIJAYA RAJU,
Secretary to State Legislature (I/c).
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